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(i) A l l o t m e n t  o f  s e a t  t o  t h e
L e a d e r  o f  t h e  O p p o sit io n  in  t h e

SwEARiNo In  C e r e m o n y  o f  t h e  
P r e sid e n t

13*47  lu-s.

SH RI V A Y A L A R  R A V I (Chira- 
yinkil) : It is a very happy occasion----

M R . SPEAK ER  : You have merely 
to call attention.

SH RI V A Y A L A R  R A V I : I am 
only drawing the attention of the House.

Lest I should be misunderstood, I 
should say that it was a very happy 
day for every one o f us and wc all attended 
the ceremony o f the assumption o f office 
by the President o f India. Unfortunately, 
there was an incident. The Leader 
of the Opposition and the leader o f our 
party, Shri Y . B. Chavan, was given 
a scat in the third row, and the leaders 
of other groups had no scats at all. The 
Prraident o f the Congress Party was 
sitting at the rear, while the President 
o f the Janata Party, Shri Chandrasekhar, 
was in the forefront.

We arc least bothered about the seating, 
but the attitude of the Government 
towards the Opjx>sition is the main 
point, because, as you very well know. 
Government has always been swearing 
by democratic values.,

M R. SPEAK ER  : This is not a debate.

SHRI V A Y A L A R  RA VI  : We believe 
whatever the Prime Minister says and 
wc believe that he means it and that 
he sincerely wants to respect the Oppo
sition, but this was made by the Home 
Ministry officials.

TH E PRIM E M IN ISTER (SHRI 
M O R AR JI DESAI) : I would like to 
clarify that as soon as this was raised 
yesterday— I had not known anything 
about it before— I made enquiries, and 
I found that the arrangement was made 
by the Home Ministry, and not by Parlia
ment Secretariat. The arrangements were 
made on the assumption that the leader 
o f the Opposition has Cabinet rank. 
Therefore, he was put along with Cabinet 
Ministers, but not in the front. Person
ally, and as Government, we have said 
that wc want to give full importance 
to the Opposition. It is, therefore, 
necessary that the Leader of the Opposition 
ought to be in the front line, and I have 
given those instructions. I am sorry 
for what has happened, because it should 
not have happened like this. This will 
not happen in future.
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